Fourteenth Loksabha

Session : 8
Date : 04-08-2006
Participants : Dasmunsi Shri Priya Ranjan
an>

Title : Regarding Government Business for the week commencing on the 7th August, 2006.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): I beg to lay the statement on Government Business

during the week commencing Monday, the 7™ of August, 2006, which will consist of:-

1. Consideration of any item of Government Business carried over from today’s Order Paper.

2. Consideration and passing of the following Bills, as passed by Rajya Sabha:-

(a) The Cantonments Bill, 2006; and

(b) The Protection of Human Rights (Amendment) Bill, 2006

3. Consideration and passing of the following Bills after they have been passed by Rajya Sabha:-

(a) The Wildlife (Protection) Amendment Bill, 2005; and

(b) The Right to Information (Amendment) Bill, 2006

4. Discussion and voting on:-

(a) Supplementary Demands for Grants (General) for 2006-07

(b) Supplementary Demands for Grants (Railways) for 2006-07
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(At this stage Shri Santosh Gangwar and some other hon. Members
came and stood on the floor near the Table.)
MR. CHAIRMAN: Shri Ramdas Athawale, Shri Girdhari Lal Bhargava, Shri Shailendra kumar.

... (Interruptions)

#fl Aors AR (@) . |l werey, Ren aow @ e 21 Ren fa @ afves @ Reerd @1 g gy sd Iw
&1 foERt #1 oy |

Rren fie & iR woft 9BR & ool BI SaERE SRR H o sl L (@EvEEXE[rS))

|UTafd wEed @ 3 Doy Agare, st wagETs €. gara, st s 36 e, o wf e aree, s de St s
A GlL.ud. Tedl, 4 e @i,

i

JUTIfe HEIGT  : BIfelT 3c9 g 2 9ol Ured

i

[UTRY FEIGT ¢ "I Ael, M1 Wigde Fad fase &1 {39 8, gaferg suan amy @it sroe-e1de @9 W Sy |

|

|HTIFT HEIGY  {sudT wid A8y

i



MR. CHAIRMAN: Hon. Members, this 1s not fair.
... (Interruptions)
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MR. CHAIRMAN: The House stands adjourned to meet again at 3.30 p.m.

15.09 hrs.

The Lok Sabha then adjourned till thirty minutes

past Fifteen of the Clock.

15.30 hrs.
The Lok Sabha re-assembled at thirty minutes past Fifteen of the Clock.
(Shri Devendra Prasad Yadav in the Chair)
... (Interruptions)

MR. CHAIRMAN: The House shall now take up Private Members Business — Item No. 14 — Shri Dahyabhai
Vallabhbhai Patel.

.o (Interruptions)



15.30 hrs.
(At this stage, Shri Kharabela Swain and some other hon. Members came

and stood on the floor near the Table.)
... (Interruptions)
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